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f[THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA^: (a) There 
were two encounters, both in Manipur area, 
between the defence forces and the Naga 
hostiles during the period. 

(b) Three Naga hostiles and three defence 
personnel were killed. There was no damage 
to property. 

(c) Twenty-five persons were kidnapped. 

(d) The State Governments concerned are 
taking necessary steps to prevent commission 
of unlawful acts by the Nagas and to protect 
life and property of citizens. In addition, the 
help of the Peace Observers' Group is sought 
to prevent acts of violence and breaches of 
Agreement on the Suspension of Operations 
in the areas covered by the Agreement.] 

 REDRESS    OF   CITIZENS'    GRIEVANCES 

166. SHRI NIRANJAN VARMA: Will the 
Minister of HOME AFFAIRS be pleased to 
state: 

1 (a) whether Government propose to take 
steps to implement the interim •report of the 
Administrative Reforms Commission dealing 
with the problems of redressing the 
grievances of the citizens; and 

(b) if so, by when this work is likely to be 
completed?] 

 
-f[THE MINISTER OF STATE IN THE 

MINISTRY OF HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA): (a) and (b). 
Attention is invited to paragraph 14 of the 
President's address to Parliament on the 18th 
March, 1967, which states the present position 
in regard to the interim report of the 
Commission.] 

i translation. 

 


